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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
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L2277~ IGenl/Circulation/West/TEHIC/2026 Dated, Delhi the =~ °% 2z7 .

Sub.:- Compliance of direction dated 09.01.2017 of Hon'ble High Court of Delhi as contained in Crl.
Appeal No. 736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref.:-  Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon'ble High Court of Delhi.

Forwarded copy of letter No. 33107-33172/R.R (Criminal)/South/Saket/2026 dated 25.07.2026
along with its enclosure i.e. Annexure 'A" (Record of 214 Cases under section 138 NI Act for the year 2022
are identified by Record Room (Criminal), South District during the period w.e.f. 11.07.2026 to 20.07.2026
for weeding out) bearing Diary No. 9284 dated 31.07.2026 received, on the subject cited above, from
Dr. Saurabh Kulshreshtha, Ld. District Judge - 04/Ld. Officer-In-Charge, Record Rooms, South District,
Saket Courts Complex, New Delhi, with the request to send the information related to the pendency of
Appeal/Revision/Case/Petition/Matter, if any, of the Cases mentioned in the Annexure 'A' (Record of
214 Cascs under section 138 NI Act for the year 2022 are identified by Record Room {Criminal), South
District during the period w.e.f, 11.07.2026 to 20.07.2026 for weeding out) be sent to Record Room
Sessions, South District through Official E-Mail ID : rrst.dde@ddc.nic.in within 30 days. If the reply
not received in the stipulated time, it will be presumed that there is no
Appeal/Revision/Case/Petition/Matier pending of the Cases as mentioned in the Annexure 'A’ (Record
of 214 Cases under section 138 NI Act for the year 2022 are identified by Record Room (Criminal),
South District during the period w.e.f. 11.07.2026 to 20.07.2026 for weeding out), for information and

necessary compliance:-

. All the Ld. Judicial Officers of Delhi Higher Judicial Services dealing with Criminal Matters, West
District, Tis Hazari Courts, Delhi.
2. Branch Incharge, Record Room (Sessions/Criminal), West District, Tis Hazari Courts, Delhi.

J The Chairperson, Website Committee, Tis Hazari Courts, Delhi with the request to direct the
concerned Officer/Official to upload the same on the Centralized Website of Delhi District Courts as
well as Website of West Disirict.

4. PS.tothe Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
5. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on

LAYERS.
\ M
™ AT
‘ )//'d
(Harish Kumar)

District Judge {Commercial Court) - 04/
Officer Incharge General Branch,
West District, Tis Hazari Courts, Delhi
Enclosure:- As above.
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OFFICE OF TILK PRINCIPAL DISTRICT & SESSIONS JUDCE o _, _, 0 /7
i

SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DELHIL ™

No. 33lo# = 33132 ¢ R (Criminaly/South/Saket/2026 Dated: 2S)¥i26
To,

The Ld. Principal District & Sessions Judges,

South-East District/ New Delhi District PHC/ Rouse Avenue Courts/

Central THC/ West 'I"I/IC/ North-West Rohini/ North Rohini/ East KKD/North-East KK D/
Shahadra KKD/ South-West Districts Dwarka New Delhi,

Sub.: Compliance of direction dated 09.01.2017 of Hon’ble High Court of Dclhi as contained in Crl.
Appeal No. 736/2008 (State NCT of Delhi Vs Tariff Singh).
Ref.:- Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon’ble High Court of Delhi.

Respected Sir/Madam,

This is to apprisc you that the records of 214 cases under section 138 NI Act for the year
2022 i Record Room (Criminal), South District, have been identified during the period w.e.f.
11.07.2026 to 20.07.2026, which have to be weeded out. A list of these files is annexed as Annexure
AN

It is, therefore, requested to direct the concerned officer to circulate the same to the
Courts in your district and the concerned Officer(s)/Official(s) may please be impressed upon to inform
at the earliest as to whether any appeal or matter in respect of the cases/ petitions shown in Annexurc—A’
arc pending before their Courts/ Trial Courts/any other Courts, and confirmation in this respect be also
sent to Record Room Sessions, South District on the official c-mail id i.e. rrst.dda@dde.nic.in within
30 days so that the relevant records pertaining to such pending appeals or matters may not be destroyed.

It is further submitted that in case no reply is received within the stipulated period of 30
days then it will presumed that there no such Appeal, Revision or any other matter in respect 1o the list
of cases specified in Annexure ‘A’ is pending.

This issues with the prior approval of the Ld. Principal District & Sessions J udge, South
District, Saket Courts, New Delhi.

Thanking you.

Yours faithfully,

Ay
(Dr. Saurabh Kulshrestha)
District Judge-04/Officer In-Charge,
Record Rooms, South District,
Saket Court Complex, New Delhi
Encl. : Annexurc-'A’.

Copy forwarded for information to :-

1. The PS to the Ld. principal District & Sessions Judge, South District, Saket Courts Complex.

2. Copy to Branch In-Charge of R & 1 Branch, South District with the direction to circulate and
upload the list of cases specified in Annexure-'A’ on the Layers platform of South District and
also to circulate it on the official e-mail id's of the Courts of District Courts South to obtain
confirmation or reply with regard to the pendency of any appeal or any other matter in respect
thereof and to provide compliance report with proof of circulation within two days after
receiving this letter to the Branch In-charge, Record Room South, New Delhi.
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109 |CT Cases/11188/2019] DLST02-018519-2010 M/S CAPITAL TRUST LTD Vs SHAKIR 22-08-2022 ] SETTLED IN LOK ADALAT p3.97 | 4313
110 |CT Cases/11284/2019 | DLST02-006519-2019 M/S CAPITAL TRUSTLTD Vs RUWAN | 22-08.2022 SETTLED IN LOK ADALAT | 597 | 4819
J11 |CT Cases/11285/2019 DLST02-006520-2019 M/S CAPITAL TRUST LTD Vs JAYAUDEEN ./ |22-08.2022 SETTLED IN LOK ADALAT | 597 | 4820
L12 |CT Cases/11286/2019 | DLST02-006473-2019 M/S CAPITAL TRUST LTD Vs PADAM SINGH .~} 27.08-2022 SETTLED IN LOK ADALAT [ 5-109 | 4321
113 CT Cases/11327/2019 | DL8T02-018737-2019 M/S CAPITAL TRUSTLTD Vs AKSHAY GUPTA W | 22-08.2022 SETTLED IN LOK ADALAT | 5-101 | 4822 il
M4 | €T Cases/11354/2019 DLST02-018828-2019 |  M/S CAPITAL TRUST LTD Vs RAJKUMAR SHARMA \»{22-08-2022} SETTLED IN LOK ADALAT | 5-103 | 4323
115 /CT Cases/11361/2019| DLST02-018763-2019 M/S CAPITAL TRUST LTD Vs NAVI HUSAIN .| 22-08-2022 | SETTLED IN LOK ADALAT 595 | 4824 :
116 }CT Cases/11365/2019 | DLST02-018751.2019 M/S CAPITAL TRUST LTD Vs KHALEEL AHMAD s |22-08-2022 | SETTLED IN LOK ADALAT | 503 | 4825 4
117 |CT Cases/11547/2019{ DLST02-019047-2019 M/S CAPITAL TRUST LTD Vs HAF _/ 22-08-2022 | SETTLED IN LOK ADALAT | 5-121 | 4826 g
; 118 ; CT Cases/11549/2019| DLST02-019048-2019 M/S CAPITAL TRUSTLTD Vs ANILKUMAR .~ |22-08-2023 SETTLED IN LOK ADALAT | 5-125 | 4827 |
119 |CT Cases/11565/2019] DLST02-019118.2019 M/S CAPITAL TRUST LTD Vs NAVEEN KUMAR | 22.05-2002 SETTLED IN LOK ADALAT | 5-101 | 4828 ’
120 jCT Cases/11659/2019| DLST02-017285-2019 M/S CAPITAL TRUSTLTD Vs RISHIFAL 22-08-2022 | SETTLED IN LOK ADALAT | 595 | 4829 j
121 |CT Cases/11777/2019] DLST02-019703-2019 | MJS HERO FINCORP LTD Vs MUKESH HARJIRAM , 122-08-2022 | SETTLED N LOK ADALAT | 5-71 | 4830 | !
122 |CT Cases/11847/2019 | DLST02-019231-2019 M/S HERO FINCORP LTD Vs RAM SINGH _~ | 22-08-2023 SETTLED IN LOK ADALAT | 5-71 | 483 1_—‘_f
123 |CT Cases/12008/2019| DLST02-0193132019 | MiS CAPITAL TRUSTETD Vs GUPTA ~ .~ |22.08.2023 SETTLED IN LOK ADALAT | 593 | 4833 7
124 | CT Cases/12042/2019 | DLST02-019357-2019 | ™M/S CAPITAL TRUST s MOHAMMAD SHAHZAD b, o 0o | SETTLED M Lok ADALAT | 587 | 4g33 l
125 }CT Cases/12083/2019[ DLST02-019414-2019 | M/S CAPITAL TRUSTLTD Vs MOHD YUSOOF KHANw] 22.08-2022 | SETTLED In LOK ADALAT | 5-107 | 4834 l |
126 | CT Cases/12129/2019| DLST02-019384-20190 M/S CAPITAL TRUSTLTD Vs OMVEER SINGH | 22-08-2022 SETTLED IN LOK ADALAT | 5.95 | 4835 | :
127 [CT Cases/12131/2019| DLST02-019383-2019 M/§ CAPITAL TRUST LTD Vs MOHD HADISH, o~ | 22.08-2022 SETTLED IN LOK ADALAT { 597 | 4836 .
128 |CT Cases/12146/2019| DLST02-019505-2019 M/S CAPTTAL TRUST LTD Vs JAVED .~ 22-08-2022 | SETTLED IN LOK ADALAT | 5.97 | 4837 ‘
i 129 | CT Cases/12150/2019 | DLST02-019328-2019 |M/S CAPITAL TRUSTLTD Vs JITENDRA URF DHIREI}D&A 22-08-2022 | SETTLED IN LOK ADALAT | 5.95 4838 ;
. 130 | CT Cases/12151/2019] DLST02-019442-2019 M/S CAPITAL TRUST LTD Vs NARENDRAZ 22-08-2022 | SETTLED IN LOK ADALAT | 595 | 4839 F
[ 131 |CT Cases/12154/2019| DLST02-019443-2019 M/S CAPITAL TRUST LTD Vs JITENDRA _~ 22-08-2022 | SETTLED IN LOK ADALAT | 5-95 | 4840 :
1 132 |CT Cases/12156/2019 DLST02-019327-2019 M/3 CAPITAL TRUST LTD Vs JAYWATI o~ | 22-08.202 SETTLED IN LOK ADALAT | 595 | 484l |
+ 133 |CT Cases/12159/2019| DLST02-019335-2019 M/S CAPITAL TRUSTLID Vs LILU . .~ |22.08-2000 SETTLED IN LOK ADALAT | 595 | d4ga2 |
134 | CT Cases/12160/2019| DLST02-019338-2019 M/S CAPITAL TRUSTLTD Vs NAISAD  _~ | 22.082022 SETTLED IN LOKADALAT | 597 | 4843
135 | CT Cases/12173/2019} DLST02-019340-2019 M/S CAPITAL TRUSTLTD Vs MAHMUD | 22.08-2022 SETTLED IN LOK ADALAT | 595 | 4844 ) 1
136 |CT Cases/12175/2019] DLST02-019341-20]0 M/S CAPITAL TRUST LTD Vs JAHIR AHMAD  \oo’| 22-08.2022 SETTLED IN LOK ADALAT | 595 | 4845 | :
137 {CT Cases/12723/2019| DLST02-0206352019 | M/S HERO FINCORP LTD Vs MUKESH KUMAR JAT .| 22.08-2022 SETTLED IN LOK ADALAT | 573 | 4846
138 |CT Cases/13068/2019] DLST02-021301-2019 M/S HERO FINCORP LTD Vs MOHD JAMIL 422-08-2022 | SETTLED IN LOK ADALAT | 5-75 | 4847
139 |CT Cases/13399/2019 | DLST02-021937-2019 M/S CAPITAL TRUST LTD Vs GURTEI SINGH ~ " | 22-08-2023 SETTLED IN LOK ADALAT | 395 | 4348
140 | CT Cases/13459/2019| DLST02-021874-2019 M/S CAPITAL TRUST LTD Vs GURMEETSINGH -~ | 22.08.2022 SETTLED IN LOK ADALAT | 595 | 4849
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" 141 [CT Cases/133 1772019 DLST02-022617-2019 MBS CAPITAL TRUSTLTD Vs MAYA DEVI 122:08:2022 | SETTLED IN LOR ADALAT_
142 CT Cases/13678/2019 DLST02-022857-2019 M/8 HERO FINCORF LTD Vs PUSA RAM 22-082022 SETTLED IN LOK ADALAT
143 | CT Cases/13773/2019 DLST02-023086-2019 M/S CAPITAL mUSTL';TDWs:.sUMrP’KUMAR\/ 1 22-08-2022 | SETTLED IN LOK ADALAT
144 | CT Cases/13790/2019 DLST02-023075-2019 M/S CAPITAL TRUSTLID Vs VAKEELAHMAD ./”|22-082022 SETTLED IN L.OK ADALAT |
1459 CT Cases/13814/2019 DLST02:023067-2019 M/S CAPITAL TRUSTLTD Vs SANTOSH " (22082022 SETTLED IN LOK ADALAT | 5.95
146 |CT Cases/13873/2019 DLST02-023331-2019 M/S CAPITAL TRUST LTD Vs SURINDER SINGH « | 22082023 SETTLED IN LOK ADALAT | 5.89
147 | CT Cases/13879/2019 DLST02-023337-2019 M/S CAPITAL TRUSTLTD Vs IQBAL SINGH . _ | 22-082027 SETTLED IN LOK ADALAT 5-97
148 | CT Ceses/13897/2019] DLST02-0233 11-2019 M/S CAPITAL TRUSTLID Vs SUNLL DUTT 22-08-2022 | SETTLED IN LOK ADALAT | 5-103
149 |CT Cases/13972/2019 DLST02-023499-2019 M/S CAPITAL TRUSTLTD Vs BUTA, SINGH .~ |22-08-2027 SETTLED IN LOKADALAT 5-103 | 4858
180 | CT Cases/14003/2019 DLST02-023557-2019 M/S CAPITAL TRUSTLTD Vs ANIL v~ 22082022 SETTLED IN LOK ADALAT | 5.07 4859
151 |CT Cases/14026/2019 DLST02-023486-2019 M/S CAPITAL TRUSTLTD Vs DHARAMVEER 7| 22082022 SETTLED IN LOK ADALAT | 597 4860
152 | CT Cases/14020/2019 DLST02-023525-2019 M/S CAPITAL TRUST LTD Vs ANKITPUR] .~ 22-08-2022 | SETTLED IN LOK ADALAT | 5-93 | 4861
153 |CT Cases/14085/2019 DLST02-023596-2019 " M/S CAPITAL TRUSTLID Vs KAMLESH KAUR 7] 22-05.2022 SETTLED IN LOK ADALAT 595 | 4862
| 154 [CT Cases/14213/2019 DL.ST02-023929-2019 CAP Vs NRMALA SONI ¢ 122-08-2022 | 'SETTLED 1IN LOK ADALAT | 589 | 4863
155 |CT Cases/14300/2019 DLST02-013524-2019 M/S CAPITAL TRUSTLTD Vs RAMANAND -~ 1550372027 SETTLED IN LOK ADALAT | 597 | 4364
156 |CT Cases/14658/2019 DLST02-023382-2019 v 22082022 SETTLED IN LOK ADALAT | 5-115 4865
157 |CT Cases/14737/2019 DLST02-024077-2019 M/S CAPITAL TRUST LTD Vs MOHD SHAHID, - (22082022 SETTLED IN LOK ADALAT 3-115 | 4866
158 | CT Cases/14842/2019 DLST02-024033-2019 M/S CAPITAL TRUST LTD Vs FANA ./ 22-08-2022 | SETTLED IN LOK ADALAT | 5-113 | agg7
159 |CT Cases/14847/2019 DLST02-023966-2019 M/S CAPITAL TRUSTLTD Vs SANJEEY KUMAR v | 22-08-2022 | SETTLED INLOK ADALAT | 5111 | 2853
160 | CT Cases/14912/2019 DLST02-025491.2010 M/S HERO FINCORP LTD Vs SAYAR RAM / 22-08-2022 | SETTLED IN LOK ADALAT | 5-73 | 4369
161 |CT Cases/14990/2019 DLST02-024549-2019 | M/S HERG FINCORP LTD Vs SARUKHAN BHURA KHANA 22-08-2022 SETTLED IN LOK ADALAT | 5.8 4870
162.|CT.Cases/15003/2019] DLST02.024¢] 1-2019 M/S HERO FINCORP LTD Vs SHIVKUMAR /7 22-08-2022 SETTLED IN LOK ADALAT | 5.8] 4871
163 |CT Cases/15036/2019 DLST02-024791-2019 | /s HERD FINCORP LTD Vs RAM KRISHAN PATHAK K -122-08-2022 | SETTLED DN LOKADALAT | 5.81 | 487
164 |CT Cases/15233/2019 DLST02-025260-2019 M/S CAPITAL TRUSTLTD Vs KAMLESHRANI _ |22:080023 SETTLED IN LOK ADALAT | 5.07 4873
165 |CT Cases/15252/2019 DLST02-025230-2019 M/S CAPITAL TRUSTLID Vs DINESH K 22-08-2022 SETTLED IN LOK ADALAT | 35.05 4874
166 |CT Cases/15377/2019 DLST02-024281-2019 M/S CAPITAL TRUSTLTD Vs SATD v . 1220820m SETTLED IN LOK ADALAT 5-107 | 4875
467 |CT Cases/15385/2010 DLST02-024345-3019 M/S CAPITAL TRUSTLTD V3 DHANJIAY /" |22-08:2022 SETTLED IN LOK ADALAT | 3-109 4876
168 | CT Cases/15456/2019 DLST02-025692-2019 | M/S HERO FINCORP LTD Vs ABHISHEK DWIVEDI |_422-08-2022 SETTLED IN LOK ADALAT | 5.79
169 | CT Cases/15498/2019 DLST02-024711-2019 | MyS HERO FINCORP LTD Vs DEEPU ASHOK KUMAR V,éz-os-zozz SETTLED IN LOK ADALAT | 5.75
170 |CT Cases/15501/2019 DLST02-024563-2015 M/S HERO FINCORP LTD Vs MO KHALD / /1222082022 SETTLED IN LOK ADALAT | 5.75
171. | CT Case/15505/2019 DLST02-024586-2019. M/S HERO FINCORP LD Vs JAHID RALU  \/ |22-082025 SETTLED IN LOK ADALAT | 5.75
172 |CT Cases/15541/2019 DLST02-024771-2019 M/S HERO FINCORP LD Vs ASHISIT PATHAK  /]22-082022| SETTLED IN LOK ADALAT [ 5.75
173 | CT Cases/15602/2019 DLST02-0248652019 | /S HERO FINCORP LTD Vs VARGHESE CHACKO _ [22-08-2022 | SETTLED IN LOK ADALAR{”5:83 |
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174 | CT Cases/15619/2019| DLST02-024983-2019 M/S HERO FINCORP LTD Vs METAR SALMAN 22-08-2022 | SETTLED IN LOK ADALAT |~5.85 | 4883
175 |CT Cases/15650/2019| DLS§T02-025045.2019 M/$S HERO FINCORP L.TD Vs ANITHA B e __{22-08-2022 | SETTLED IN LOK ADALAT | 5-83 | 4384
176 | CT Cases/15661/2019 [ DLST02-025050-2019 M/S HERO FINCORP LTD Vs BUAY KUMAR JENA W 22-082022| SETTLED IN LOK ADALAT | 5-87 | 4885
177 {CT Cases/15771/2019| DLST02-024938-2019 M/S CAPITAL TRUSTLTD Vs SHAMSHID -~ [22-08-2022 | SETTLED IN LOK ADALAT | 5-113 | 4886
178 ICT Cases/15798/2019| DLST02-013883-2019 M/S CAPITAL TRUST LTD Vs JONIAL MASSEY «r| 22-08-2022 | SETTLED IN LOK ADALAT | 599 | 4887
179 | CT Cases/15801/2019| DLST02-013934-2019 M/S CAPITAL TRUSTLTD Vs AYYAUB ./ |22-08-2022] SETTLED IN LOK ADALAT | 5-109 | 4888
180 |CT Cases/15837/2019| DLST02-013884-2019 M/S CAPITAL TRUST LTD Vs PRIYANKA GUPTA V |22-08-2022 | SETTLED IN LOK ADALAT | 597 | 4889
181 |CT Casesf15852/2019( DLST02-013975-2019 M/S CAPITAL TRUST LTD Vs RAMA DEVI -~ |22-08-2022 | SETTLED IN LOKADALAT,| 599 | 4890
182 | CT Cases/15860/2019| DLST02-026742-2019 M/S CAPITAL TRUSTLTD Vs ABHISHEK | 32.08-2022 | SETTLED IN LOK ADALAT | 5-107 | 4891
183 | CT Cases/15900/2019| DLST02-013962-2019 M/S CAPITAL TRUSTLTD Vs SHAMSHER /| 22-08:2022 | SETTLED IN¥ LOK ADALAT | 5-103 | 4892
184 |CT Cases/15913/2019{ DLST02-013988-2019 M/$ CAPITAL TRUSTLTD Vs KARTAR SINGH, v | 22-08-2022 ] SETTLED IN LOKADALAT | 5-109 | 4893
185 | CT Cases/15936/2019| DLST02-013935-2010 M/S CAPTTAL TRUSTLTD Vs GAURAV o/ | 22-08-2022 SETTLED IN LOK ADALAT | 35-95 | 4894
186 | CT Cases/15963/2019| DLST02-013912-2019 M/S CAPITAL TRUSTLTD Vs PRATAP  ~*  122.082022| SETTLED IN LOK ADALAT | 595 | 48905
187 |CT Cases/16014/2019| DLST02-026166-2019 M/S HERO FINCORP LTD Vs DIPANKAR DUTTA + |,22-08-2022 | SETTLED IN LOKADALAT | 5-81 | 4896
188 |CT Cases/16091/2019( DLST02-026489-2019 M/S HERO FINCORP LTD Vs PROVAKAR DEOR] 7| 22-08.2022 ~SETTLER INLOK ADALAT | 5-63 | 4897
189 | CT Cases/16202/2019 | DLST02-014202-2019 - M/S CAPITAL TRUSTLTD Vs MANORAMA DEVI 7| 22-08-2022 SETTLED IN LOK ADALAT | 5-93 4898
190 ' CT Cases/16203/2019| DLST02-027677-2019 | M/S CAPITAL TRUST LTD Vs RAHUL SAHNI _, /|22-08-2022 | SETTLED N LOK ADALAT | 593 | 4899
191 |CT Cases/16214/2019| DLST02-014116-2019 M/S CAPITAL TRUSTLTD Vs NASSEM BEGUM /| 2208-2022 | SETTLED IN LOKADALAT | 5-107 | 4900
192 [CT Case/16217/2019 DLST02-014149-2019 M/S CAPITAL TRUST LTD Vs KRISH 22-08-2022 | SETTLED IN LOK ADALAT | 591 4901
193 | CT Cases/16229/2019| DLST02-014228-2019 M/S CAPITAL TRUST LTD Vs SUNIL KUMAR 22-08-2022 | SETTLED IN LOK ADALAT | 5-95 | 4902
194 | CT Cases/16248/2019| DLST02-014252.2019 i M/S CAPITAL TRUST LTD Vs IRAM 22-08-2022 | SETTLED IN LOK'ADALAT | 5-107 | 4903
195 |CT Cases/16553/2019| DLST02-013951-2019 M/S CAPITAL TRUST LTD Vs ARAVIND 22-08-2022 | SETTLED IN LOK ADALAT | 5-95 | 4904
196 | CT Cases/16568/2019| DLST02-027994-2019 M/S CAPITAL TRUSTLTD Vs SHAKIL AHAMAD 22-08-2022 | SETTLED IN LOK ADALAT |- 593 | 4905
197 |CT Cases/16577/2019| DLST02-028123-2019 M/§ CAPITAL TRUST LTD Vs SEETARAM 22-08-2022 | SETTLED IN LOK ADALAT | 5-99 | 4906
198 |CT Cases/16587/2019{ DLST02-028047-2019 M/S CAPITAL TRUST LTD Vs PRAVINDER SINGH | 22-08-2023 SETTLED INLOK ADALAT | 593 | 4907
199 |CT Cases/16590/2019 | DLST02-028013-2019 M/S CAPITAL TRUST LTD Vs BHAGAT KUMAR 22-08-2022 [ SETTLED IN LOK ADALAT | 5-95 | 4908
200 |CT Cases/16636/2019 | DLST02-028134-2019 M/S CAPITAL TRUST LTD Vs JAMSHAID ALAM 22-08-2022 | SETTLED IN LOK ADALAT | 5-101 | 4909
201 |CT Cascs/16786/2019| DLST02-014774-2019 M/S CAPITAL TRUST LTD Vs LAXMI 22-08-2022 | SETTLED IN LOK ADALAT | 595 | 4910
202 |CT Cases/16932/2019| DLST02-014876-2019 M/S CAPITAL TRUST LTD Vs BABY 22-08-2022 | SETTLED IN LOK: ADALAT | 5-105 | 4911 . |
203 |CT Cases/17047/2019| DLST02-026474-2019 M/8 HERO FINCORP LTD Vs NIRANIAN DAS 22-08-2022 | SETTLED IN LOK ADALAT | 5-59 | 4912
4 2
204 {CT Cases/17050/2019{ DLST02:026472-2019 | M/S HERO FINCORP LTD Vs KAMESHWAR MANDAL | 22-08-2022 | SETTLED IN LOK ADALAT | 5-59 4913
205 (CT Cases/17059/2019| DLST02-0274202019 | M/SHERO FINCORP&E};;{Q"IEL‘YAD‘NESHBH“ 2208-2022 | SETTLED IN LOK ADALAT | 573 | 4914
206 |CT Cases/17071/2019] DLST02:027038-2019 | M/SHEROF mco‘;ﬂﬁgﬂ‘f};}}uﬁmm MARABHAL |55 08-2022| SETTLED IV LOK ADALAT 573 | 4015




o
SETTLED IN LOKWDALAT

307 [CT Cases/17168/2019 DLST02-027029-2019 M/S HERQ FINCORP LTD Vs KHALIFA AFSANA ] 22082022 T 597 FHI()ET.
! ] 1 —
208 1CT Cases/17215/2019| DLST02-026994.2019 | MS HERO FINCORP LT’;X;U‘ P FALGUNKUMA}}, 22-08-2022| SETTLED IN LOK ADALAT | 5.79 | 4917 j
209 JCT Cases’17294/2019| DLST02-015167-2019 M/S CAPITAL TRUSTLTD Vs SAMA BEGAM __ | 22.08-2022 | SETTLED IN LOK ADALAT | 3359 4918 _1
( 210 |CT Cases/17508/2019| DLST02-029712:2019 | M/S HERO FINCORP LTD Vs PATHAN ABDULRA HIM «22-08-2022 | SETTLED IN LOK ADALAT | 557 | 4919 |
211 | CT Cases/17617/2019)| DLST02-026832-2019 | M/S HERO FINCORP LTD Vs BIIAMEDI SALMAN ~_|22-08-2022 | SETTLED IN LOKADALAT | 5.59 | 4930
212 |CT Cases/17651/2019] DLST02-026919-2019 M/S HERO FINCORP LTD Vs HAJIAASHIKBHAI ] 22:08-2022 | SETTLED IN LOK ADALAT 359 | doai
213 |CT Cases/17853/2019 | DLST02-029922.2019 | M/S HERO FINCORP D s ARUNBHAL RACHURE 1AL 122.082022 | SETTLED IN LOK ADALAT | 5.1 4922 ;
214 |CT Cases/18101/2015] DLST02-015483-2019 MIS CAPITAL TRUSTLTD VsRASID ,  122:08-2022 | SETTLED IN LOK ADALAT | 5111 4923 |
215 | CT Cases/18205/2019| DLST02-0259332019 M/S HERO FINCORPLTD Vs RAINISH -~ |22:08-2022| SETTLED IN LOK ADAL AT 571 | 4924 |
216 {CT Cases/18267/2019| DLST02-0259562019 M/5 HERO FINCORP LTD Vs SURAJITPAUL - | 22:08-2022 | SETTLED IN LOK ADALAT 571 | 4925
217 |CT Cases/18277/2019] DLST02-026675.2019 M/S HERO FINCORP LTD Vs KULDEEP SINGH | 22-08-2022 ] SETTLED IN LOK ADALAT 585 | 4926
218 |CT Cases/18304/72019| DLST02-026673-2019 | M/S HERO FINCORP LTD Vs RAJ KUMAR SHARMA _ {22-08-2022 | SETTLED IN LOK ADALAT | 5.75 | 4927
© 219 [CT Cases/18332/2019] DLST02-026030-2019 M/S HERO FINCORP LTD Vs AJUL JOHNSON | 22-08-2022 | SETTLED [N LOK ADALAT | 569 | 4928 |
| 220 | CT Cases/18348/2019 | DLST02-026054-2019 M/S HERO FINCORP LTD Vs KANCHAN . 122.08-2022 | SETTLED IN LOK ADALAT | 5.69 4929
£ ; 221 |CT Cases/18446/2019 | DLST02-026524-2019 M#$ HERO FINCORP LTD Vs ANIL SINGH .- | 22-08-2022 ] SETTLED IN LOK ADALAT | 58] 4930
222 |CT Cases/18475/2019| DLST02-026609-2019 | M/S HERO FINCORP LTD Vs KUMARPAL HET RAM | 22-08-2022 | SETTLED INLOK ADALAT | 567 | 4931
+223 | CF Cases/18580/2019 | DLST02-015623-2019 M/S CAPITAL TRUSTLTD Vs SURESH _ 22-08-2022 | SETTLED IN LOK ADALAT | 5-119 | 2932 ;
i 224 |CT Cases/18586/2019 | DLST02-015572.2019 M/S CAPITAL TRUSTLTD Vs SHAMA _ 22-08-2022 | SETTLED IN LOK ADALAT | 5-101 | 4933 ]
''225 1CT Cases/18744/2019| DLST02-015611.2019 M/S CAPITAL TRUST LTD Vs SITARA 22-08-2022 | SETTLED IN LOK ADALAT | 5-10t | 2934
1 226 |CT Cases/19010/2019 | DLST02-026792.2019 MS CAPITAL TRUSTLTD Vs ANJALI DHIMAN ~ | 22:08-2023 | SETTLED IN LOK ADALAT | 5-119] 4935
1227 {CT Cases/19048/2019| DLST02-025537-2019 MJS CAPITAL TRUSTLTD Vs ZAFAR IQBAL . |22-08-2022 | SETTLED IN LOK ADALAT 5-107 | 4936 |
: 228 ! CT Cases/19083/2019| DLST02-025607-2019 M/S CAPITAL TRUST LTD Vs NASRUDDIN _ 22-08-2022 | SETTLED IN LOK ADALAT | 5.109 | 4937 |
' 229 |CT Cases/19155/2019] DLST02-0255702019 MJS CAPITAL TRUSTLTD Vs SUDHEER ' | 22-08-2022 | SETTLED IN LOK ADALAT 5-107 [ 4938 |
[ 230 |CT Cases/19190/2019] DLST02-025599.2019 M/S CAPITAL JRUSTLTD Vs SHELESH - | 22-08-2022] SETTLED IN LOK ADALAT 5-107 T 4039 '
| 231 |CT Cases/19244/2019| DLST02-025555:2019 MJS CAPITAL TRUSTLTD Vs LAEEK AHMAD . |22-08-2022| SETTLED IN LOK ADALAT | 5-109 | 494p !
1 232 {CT Cases/19251/2019] DLST02-025572-2019 M/S CAPITAL TRUSTLTD Vs AJAY KUMAR, | 22-08-2022| SETTLED IN LOK ADALAT 5107 | 40ay -
| 233 | CT Cases/196112019 | DLST02-031385-2019 MJS CAPITAL TRUSTLTD Vs PUNAM DEVI . |22-08-2032] SETTLED IN LOK ADALAT 597 | 4942 |
234 |CT Cases/19612/2019| DLST02-031386-2019 WS CAPITAL TRUST LTD VsKAMLESH ., [22-08-2022] SETTLED IN LOK ADALAT | 5.03 | 4943 !
235 |CT Cases/19615/2019| DLST02-031392.2019 M/S CAPITAL TRUSTLTD Vs HARI SHANKAR | 22-08-2022] SETTLED IN LOK ADAL AT 599 T 494 . |
236 |CT Cases/19700/2019 | DLST02-027274-2015 M/S HERO FINCORP LTD Vs SARADA E 22-08-2022 | SETTLED IN LOK ADALAT, * 5.67 | 4945 |
237 |CT Cases/19887/2019| DLST02-016164.2019 M/S CAPITAL TRUST LTD Vs MITHALESH 22-08-2022 | SETTLED IN LOK ADALAT | 595 | 4946 - ¥
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L 238 | CT Cases/19888/2019 DLST02-016180-2019 M/S CAPITAL TRUSTLID Vs BABU KHAN 22-08-2022{ SETTLED IN LOK ADALAT 4 ‘5 4947
335 | CT Cases/19890/2019| DLST02-016166-2019 M/S CAPITAL TRUST LTD Vs TULSI DEVI 57.08-2022 | SETILED IN LOK ADALAT | 5-95 | 4948
540 |CT Cases/ 1989172019 | DLST02-016168-2019 ~7/S CAPITAL TRUSTLTD Vs CHAND USMANI | 22-08-2022 | SETTLED INLOK ADALAT | 5-99 | 4949
241 |CT Cases/19897/2019| DLST02-016170-2019 /S CAPITAL TRUSTLTD Vs ATUL KASYAP | 22.08-2022 | SETTLED IN LOK ADALAT | 5:97 | 4950
247 | CT Cases/19900/2019| DLST02-016175-2019 /S GAPITAL TRUSTLTD Vs UMA PATHAK _ . | 22:08-2022 | SETTLED IN LOK ADALAT | 595 | 4951
543 |CT Cases/19922/2019] DLST02-016230-2019 /S CAPITAL TRUSTLID Vs GITA DEVI | 22-08-2022 | SETTLED IN LOK ADALAT | 599 | 4952
244 | CT Cases/10924/2019] DLST02-016151-2019 775 CAPITAL TRUST LTD Vs DILSHAD Khan - |22-08-2022 | SETTLED IN LOK ADALAT | 599 . 4953
285 | CT Cases/19931/2019| DLST02-016217-2019 | M/S CAPITAL TRUSTLTD Vs SHIV KUMAR SHARMA - 29-08-2022 | SETTLED INLOK ADALAT | 595 | 4954
776 [CT Cases/19933/2019| DLST02-016218-2019 /S CAPTTAL TRUSTLTD Vs MAHFEPAL «___|22-08-2022| SETTLED INLOKADALAT | 595 | 4955
247 [CT Cases/19935/2019| DLST02-016219-2019 MJS CAPITAL TRUST LTD Vs DILSHANA >7.08-2072 | SETTLED IN LOK ADALAL | 595 | 4956
548 |CT Cases/19944/2019] DLST02-016136-2019 /S CAPITAL TRUST LTD Vs SHYAMACHRAN, - |22-08-2022| SETTLED INLOKADALAT | 597 | 4957 1
>19 [CT Canes/19953/2019] DLST02-016160-2019 S CAPITAL TRUSTLTD Vs FARIDA . |22.08:2022 | SETTI.ED INLOK ADALAT | 595 | 4958
550 |CT Cases/19954/2010| DLST02-016194-2019 M/S CAPITAL TRUSTLTD Vs SHARMA - | 22-08-2022 | SETTLED IN LOK ADALAT | 595 | 4959
551 |oT Cases/19957/2019 | DLSTO2-016143-2019 ]  M/S CAP ITALTRUSTPI{}]?DE;B”UPENDRA SINGH .155.03-2022 | SETTLED INLOKADALAT | 599 | 4960
555 [CT Cases/19958/2019] DLST02-016196-2019 TS CAPTIAL TRUST LID Vs FARJANA -~ |20-082022] SETTLED INLOK ADALAT | 5-95 | 496!

253 | CT Cases/19963/2019| DLST02:016146:2019 | M/S CAPITAL TRUSTLTD Vs KAILASHCHANDRA 122082022 | SETTLED IN LOK ADALAT | 595 | 4962
234 [CT Cases/19975/2019 | DLST02-016202-2019 /S CAPITAL TRUST LTD Vs IKRAM - 22.08.2025| SETTLED IN LOK ADALAT | 597 | 4963
255 | CT Cases/19976/2019| DLST02-016205-2019 |  M/S CAPITAL TRUSTLTD Vs SUKHDARSHAN SINGH £5.08-2022 | SETTLED TN LOK ADALAT | 595 | 4964

]
256 | CT Cases/20503/2019| DLST02-028826-2019 M/S HERO FmCORPT{'HTEI;"ggARSANG” HATHUT |5 082022 | SETTLED INLOK ADALAT | 565 | 4965
; ‘ /S HERO FINCORP LiD Vs MODHAVADIYA . -
=072 B IR B -
257 | CT Casesf20612/2019| DLST02-028880-2019 e L | 22082022 | SETTLED INTOK ADALAT | 5:65 | 4966 |
558 |CT Cases/20741/2019| DLST02-028876:2019 | M/S HERO FINCORP LTD Vs ARADIYANI RAFIKBHA! |22-08-2022 | SETTLED IN LOK ADALAT 565 | 4967
259 | CT Cases/20766/2019| DLST02-016417-2019 /S CATITALTRUSTLID Vs CHANDRAPAL | 22-08-2022| SETTLED INLOK ADALAT | 5:105 | 4968 ]
~20 | &7 Case/20911/3019 | DLST05-032621-2019 | MJS HERO FINCORP LTD Vs MOHAMMAD ATEEK [ 22-08-2022 | SETTLED INLOK ADALAT | 3:59 | 4969
61 | CT Casay0951/2019| DLST02-032577-2019 | M/S HERO FINCORP LID Vs KHALID SHAREEF./” , |22-08-2022 | SETTLED INLOKADALAT | 5-39 | 4970
262 |CT Cscs/20980/2019 | DLST02-016683-2019 /S CAPITAL TRUST LTD Vs NAIM UDDIN .7 |22.08-2022 | SETTLED IN LOK ADALAT | 5-95 | 4971
263 |CT Cases/21667/2019| DLST02.016783-2019 /S CAPITAL TRUST LTD Vs MOFD MOHSIN -~ | 22.08-2022 | SETTLED IN LOK ADALAT | 5-103 | 4972
264 |CT Cases/22240/2019| DLST02-034193.2019 | W/S HERO FINCORP LTD Vs GAJENDRA SINGH NARUKA|23-08-2022 | SETTLED INLOK ADALAT | 567 } 4973
T o Cone243 1773015 DLST03-036268.2019 | M/S CAPITAL TRUSTLTD Vs KAILASH KUMAR _ ~ |22-08-2022 | SETTLED IN LOK ADALAT | 5-109 | 4974 i
266 | CT Cases24323/2019 | DLST02-036179-2019 | M/S CAPITAL TRUSTLID Vs MOHAMMAD MUJAMMIL 52082022 | SETTLED IN LOK ADALAT | 5-111 | 4975

o e



267 (CT Cases/24729/2019| DLST02-027240-2019 | M/S CAPITAL TRUSTLTD Vs ABDUL SALEEM KHAN \/ 2-08-2022 | SETTLED IN LOK ADALAT | 5-113 4976
268 | C'T Cases/24903/2019 | DLST02-026893.2019 M/S CAPITAL TRUST LTD Vs JONI PRASAD " |22-08-2022 | SETTLED IN LOK ADALAT | 5-115 4977
269 | CT Cases/25044/2019| DLST02-036893-2019 | M/S HERQ FINCORP LTD Vs ANNAM SRINIVASA RA9/42-08-2022 SETTLED IN LOK ADALAT | 5-69 L4%978
270 | CT Cases/25061/2019) DLST02-036731-2019 M/S HERO FINCORP LTD Vs ASIF TIYAB 22-08-2022 | SETTLED IN LOK ADALAT { 5-63 4979
271 |CT Cases/25564/2019| DLST02-036751-2019 M/S HERQ FINCORP LTD Vs SHARAFAT ALI KHAN #{22-08-2022 | SETTLED IN LOK ADALAT | 565 4980
272 |CT Casesf25576/2019| DLSY02-037351-2019 §  M/S HERO FINCORP LTD Vs NINNA JAHOOR KHAN ¢62'08‘2022 SETTLED IN LOK ADALAT | 3567 4981
273 |CT Cases/25683/2019] DLST02-028390-2019 M/S CAPITAL TRUSTLTD Vs PARVEEN CHOHAN [ 22-08-2022 | SETTLED IN LOK ADALAT | 5-91 4982
274 | CT Cases/25809/2019{ DLST02-016959-2019 M/S CAPITAL TRUST LTD Vs SACHIN / .1 22-08-2022 | SETTLED IN LOK ADALAT | 5-113 4983
275 | CT Cases/25834/2019| DLST02-037606-2019 M/S HERO FINCORP LTD Vs KHADAK SINGH .~ |22-08-2022] SETTLED IN LOK ADALAT | 5.6] 4984
276 |CT Cases/25840/2019 | DLST02-037643-2019 M/8 HERO FINCORP LTD Vs GAJENDAR PAL .~ | 22.08-2022 BETTLED I LOK ADALAT | 5-79 4985
277 |CT Cases/25864/2019 | DLST02-037688-2019 M/S HERO FINCORP LTD Vs ROHITKUMAR ./~ | 22-08-2022 | SETTLED IN LOKADALAT | 5-39 4986
278 |CT Casesf25865/2019 ) DLST02-0376635-2019 M/S HERO FINCORP LTD Vs SURENDRA SINGH , ] 22-08-2022 | SETTLED IN LOK ADALAT 3-61 4987
279 | CT Cases/26342/2019 | DLST02-028446-2019 | M/S HERO I"INCORP LTD Vs HART OM NETRA PAL SINGH /2'5.-08-2022 SETTLED IN LOK ADALAT | 5-63 4988
280 |CT Cases/26386/2019 | DLST02-028596-2019 M/S HERO FINCORP LTD Vs RAMINDRA MISHR / 22-08-2022 | SETTLED IN LOK ADALAT | 5-65 4989
281 |CT Cases/26394/2019| DLST02-028474-2019 M/S HERO FINCORP LTD Vs AJAB SINGH " [22.08-2022| SETTLED IN LOK ADALAT | 5-63 4990
282 | CT Cases/26435/2019| DLSTD2:028514:20197  M/SHEROFINCORPLTD Vs MAHENDRA KUMARA/'| 22:08:2022 | SETTLED IN LOK ADALAT 5-61 4991
283 | CT Cases/26993/201%| DLST02-029084-2019 M/S CAPITAL TRUSTLTD Vs PAREVA .~ »|22-08-2022 | SETTLED IN LOK ADALAT | 5-115 4992
284 |CT Cases/27026/2019| DLST02-025109-2019 M/S CAPITAL TRUST LTD Vs PUSHPA DEV] . / £122-08-2022 | SETTLED-IN LOK ADALAT | 5-113 4993
285 | CT Casesf27115/2019| DLST02-029042-2019 M/S CAPITAL TRUSTLTD Vs PHOOL SINGH 2| 22-08-2022 | SETTLED IN LOK ADALAT | 5-113 4994
286 | CT Casesf27118/2019 | DLST02-029044-2015 M/S CAPITAL TRUST LTD Vs RASHMI ARYA v ,122-08-2022 { SETTLED IN LOK ADALAT | 3-111 4995
287 |CT Casesf27344/2019} DLST02-029323-2019 M/S HERG FINCORP LTD Vs VEDPAL SINGH " 22-08-2022 | SETTLED IN LOK ADALAT | 5-69 4996 |
288 |CT Cases/27357/2019| DLST02-029343-2019 M/S HERO FINCORP LTD Vs SHADDAM HUSSAIN ./{22-08-2022 | SETTLED IN LOKADALAT | 5-71 4997
289 | CT Cases/27386/2019 | DLST02-029301-2019 M/S HERQ FINCORP LTD Vs VINOD KUMAR | 22-08-2022 | SETTLED IN LOK ADALAT | 5-67 4998 .
290 |CT Cases/27488/2019 | DLST02-029249-2019 M/8 CAPITAL TRUST LTD Vs MOHD SHAHID o~ {22-08-2022| SETTLED IN LOK ADALAT | 3-111 4999
291 |CT Cases/27524/2019 | DLST02-029236-2019 M/S CAPITAL TRUSTLTD Vs NARESH ./ o 122-08-2022 | SETTLED IN LOK ADALAT { 5-91 3000
292 | CT Cases/27610/2019| DLST02-0394 142019 M/S HERO FINCORP LTD Vs ANJALIDAS . 122-08-2022 | SETTLED IN LOK ADALAT | 5-65 5001
293 | CT Cases/27614/2019| DLST02-039405-2019 M/S HERQ FINCORP L.TD Vs SARADHI G / 22-08-2022 | SETTLED IN LOK ADALAT | 5-635 5002
‘ M/S HERO FINCORP LTD Vs RATHOD DHARMESH . .
294 | CT Cases/31377/2019] DLST02-044685-2019 MANSUKHBHAI > 22-08-2022 | SETTLED IN LOK ADALAT | 5-57 5003
- M/S HERO FINCORP LTD Vs PIYUSHKUMAR

295 1CT Cases/32504/2019| DLST02-045707-2019 JAYANTIBHAI KUMBHAR " |22-08-2022 SETTLED IN LOK ADALAT 5 65 5004
296 | CT Cases/40378/2019] DLST02-055650-2019 M/S HERO FINCORP LTD Vs KACHHI IBRAI—HM 22-08-2022 | SETTLED IN LOK ADALAT ] t"S-?l 5005
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297 |CT Cases/d 0408/2019| DLSTO2-05 6244-2019

M/S HERO FINCORF LTD Vs MADAM BHARAT

298

CT Cases/d0689/2019 DLST02-056616-2019

299 leT Cases/40708/2019 DLSTD2-056503-2019

300 |CT Cases/11179/2019 DLST02-056418-2019
DLST02-056423-201 9
1302 CT Cases/41495/2019 DLST02-057244-20)9

l 303 CT Cases/41510/2019 DLST02-DS7223-2019

M/S HERO FINCORP LTD Vs KAMAL, LOCHAN BiSOY!

M/S CAPITAL TRUST LTD Vs RAHUL v
M/S CAPITAL TRUST LTD Vs DHEERA]
M/8 HERO FINCORP LD Vs RUPESH ANNAPPA
GAIKWAD

v
M/S HERO FINCORP LTD Vs SURESH SHYAM SAWANT

- 304 CT Cases/42722/2019 DLST02-058143-2019

M/S HERO FINCORP LD Vs SHEKIT SARFARAJ — [23.
/92-08-2022

22-
22-

22-

'22-

22-08-2022 SETTLED IN LOK ADALAT

08-2022 | SETTLED IN LOK ADALAT
SETTLED IN LOK ADALAT

08-2022| SETTLED IN LOK ADALAT
08-2022 | SETTLED IN LOK ADALAT

08-2022 [ SETTLED Iv Lok ADALAT

(08-2022 | SETTLED IN LOK ADALAT

i 305 CT Cases/42727/2019 ‘DLST02-058153-2019

: 306 CT Cases#42762/2019 DLST02-058144-2019 |

M/S CAPITAL TRUSTLID Vs HANF = J

307 | CT Cases/42802/2019 DLST02-058140-2019
[-DLST02-058132-20197

M/S CAPITAL TRUST LTD) vs VIAY "
M/S CAPITAL TRUSTLTD Vs AMREESH SHARMA

22~

Ey CTCasey4éséﬁk201b[DLST02-058129-2019
(310 [CT Casewdo282075 DLST02-058167-2019

M/S CAPITAL TRUSTLTD vs SOHAN SINGH /
M/S CAPITAL TRUST LD Vs JAYAPRAKASH

22-
22~

3lz|cr Cases/43231/2019 ELST02-058702-2019

313 CT Cases/43241/2019] DLST02-058699-2019

[ 314 C‘]‘Casés/4348212019| DLST02-058975-2019
i 315 CT Cases/43539/2019 DLST02-059117-2019

316 CT Cases/43994/2019 bLST02-059486-20]9!

idz|cr Cases/44421/2019 DLST02-06034!—2019 ] M/S HERO FINCORP LTD Vs MOHAMMED ANWAR /) 22-08-2022

M/S HERO FINCORP LTD Vs SACHIN SINGHANIYA \_/r 32-

M/S CAPITAL TRUSTLTD Vs MANG) KUMAR < [22-082022] SETTLED TN LOK ADALAT
M/S CAPITAL TRUSTLTD Vs ANG 22-08-2022 | SETTLED IN LOK ADALAT
22-08-2022 | SETTLED IN LOK ADALAT
‘ SETTLED IN LOK ADALAT
08-2032| SETTLED IN LOK ADALAT mm
08-2022 | SETTLED IN LOK ADALAT mm
08-2022 | SETTLED IN LOK ADALAT mm
22| ?%08-2022 | SETTLED IN LOK ADALAT
M/S HERO FINCORP LTD Vs VANK AR MUKESHBHAI }22.08-2022 SETTLED IN LOK ADALAT 2
M/S HERO FINCORP LTD Vs MADAN BEHERA # _|22.082022] SETTLED INLOK ADALAT | 5567 | 3023
M/S CAPITAL TRUST LTD Vs AVDEST] YADAV. /" |22-082022| SETTLED Iy LOK ADALAT 5023
M/S HERO FINCORP LD Vs PIYUSHCHANNA /] 222082035 SETTLED IN LOK ADALAT

08-2022 | SETTLED INLOK ADALAT

[ 318 CT Cases/14455/2019 DLS'T'O2-060378-2019]

1.1 9 I CT Cases/d527/2019 DLST02-060140-2019 I

NATHULAL MISHRA i

;320 CT Cases/44562/2019 DLST02-060107-2019

M/S HERO FINCORP LD Vs SANTOSH VAYLAJI /
ROKADE

;'321 CT Cases/d5035/2019 DLST02-061398-2019
i ;

]322 CT Casestd45661/2019 DLST02-061274-2019

2-08-2022
{ 22-08-2022

SETTLED IN LOK ADALAT

5-35

5-87
375

| 5-101
| 571 |
3-71

3-65

SETTLED IN LOK ADALAT
SETTLED IN LOK ADALAT

22-08-2022 SETTLED IN LOK ADALAT

M/S HERO FINCORP LTD Vs VASANT BABURAO HALD 122-08-2022 SETTLED IN LOK ADALAT

-
PAWAR 22-08-2022 SETTLED IN LOK ADALAT

M/8 HERO FINCORP LTD Vs SANJAY BALU

3-67

|__5010

5024
5023

5027
3028

5029
5030

303]




